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RESUMt OF WORK DONE BY LOK SABHA DUIUNG THE NINTH 
SESSION OF SEVENTH LOK SABHA- . ~ 1982 

I. DURATION OF SESSION 

. ~ of commencemeDt 

Date of adjournment lint ~ 

Date of prOrogation 

Numbrr ofela,. ofllittinp 

Number of hoWl of llittinp • 

• 8July, 1982 

16 Auguac, IgSa 

17 August, Jg8t 

• 2S 
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SUMMARY 

1. Bills pending at the end of the last lellion Qt4 

Q. BiIb iDtroductd . 24 

g. BIUa withdrawn • II 

4. Part-dilcUlled 

5. BmI pmciinc at the end ~  SeaioIl". para No. 1821 of Bulletin Part II 
dated D6-8-lgBiZ •  •  •  •  •  •  •  • •• 1146 
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3. CALLING ATI'ENTION STATEMENTS 

iiI. 
No. 

Brief Subjeet Name 01 Mcmber NameofMJnlatcr "nmc 
who aalltd ---.---- - - ---taken 

----------------

.I. The reporte(l severe cyclonic 
storm wtJch hit llewral 
CQaltal dUtrle&a of Orilla on 
-t lune, 1982. resultin. in 
the Cleath ofa Jarlc number 
of pc:I'IanI an rl loa of cattle 
acd devastation OD • YUt 
se.Jc, and the rel""r 
~ . orpni,ed in the 
affected are.,. / 

2. ~ litUIJ tion arising out 
of the COlltlnuous strite by 
thousanda 01 textile worurs 
or Bombay .lnee January, 
IgSQ and tile action taken 
by the Government in this 
~ . 

~. The-rc.potted recent ail' crash 
cr an Air India Boeing at 
Bombay', international 
airport retulting in the dell th 
of about QO persons. 

atteAtJon -Date orStatemlDt 

Shri Virdhi 
Ohandrr Jain 

Shrl Ramavatar 
Sbaacri 

Shri Cbandrl Pa 1 
Shallanl 

Rao Bhudra Siqh 
--------
8-7o,g&.z 

SI'.ri Bhalwat,Jba Azad --------
~  

5 

H. M. 

106 

o 5.' 

4· Serious situation arising out Shrl Narayan 
otthc closure of seventeen Choubey 

Shei ShivrtV V. PatH 0 ","0 

jute !'fUll, .IQ West BencaI 
rasulung In unemployment-
of. larRe number 01' Workers 
aQd thrther detll'Cllion of 
rAW jute prices ror tbe 
fi\rmeu. 

'5. Situation arlSlng out of Shri ZalnulBasher Shri p,e. Sethi I 85 
accidents, dac:oity and loot ----------
ID the Rdlwaysdue to whicll 15-7-lgSlI 
paseengrn ~ feeling WeCUfe 
and the action fiken by the 
OoVl'l'amCntin regard thereto. 

·6. Situation lOI'ising out of the Prot'. Rupchand Pal 
afitation ill K.rnataq 011 

the language formula. 

13 

Sbri It. Vcnbtaraman 1 IQ 



14 

5 

H.M • 

.,. Situation .,ilial out of acute Sbrj .. jem 1'ilot 
I1IGdap ~ power in the 

Sbri A.B.A. Gbui Kban I 31 
Chaudhuri 

coun try with IPIId.l rererence 
to Delhi, Uttar Pradab, 
~  Ma"dhya Pradesh, 
1IarJIm. PunJab, Oriaa, 
and Weat BeDgaf causing set-
t.:k to the ap:icuhuuJ 
and iIldUltrio.l seeton in the 
country. 

8_ The reported detection of SllrHJDlIIldra Pal Sbri R. Venu..ramaa 0 49 
bogua reaWtlDl!llt officca ShIdLmi 
recruiting a large number ~  
of' fake pcnonnd for the 

,/ 
g. 

Army and tbe Navy. 

Reported ~  determill8tiOli 
telta carried on by Private 
doctor. in the country 
relUlting in large Kale 
~.  fIImate ibetulrs 
wlddl will briq dow4 the 
already declinlrtg iUnale 
lex ratio. harm the mothers' 
health and callie ~  to 
the children. 

Sbrima ti SUSC'C1a 
Gopalan 

10. The ~ iJadelinitc detm- SbriEduarclo 
tion 14 .... t6 alarp number F.lriro 
of UIldmrial priIouers 
despite the direotiftl fit the 
Suprt'lllr Court in the ma tter 
aDd dcathl of mallY of them 
and .WOD taken by the 
GOVCl"llmmt in regard 
thereto. 

Shri B. Shankatanand 

Shri Nibai' Ranjan 
x...Irar 

'. I 00 

The reported ntrem.ilt ~  

ill J>uzUab poring a thrrat 
to the unity and integrity 
of the country as evidmeed 
by the recent incident of 
a bomb attack on the fimUy 
bOUle oftbt CbiefMinilter. 

Shri Malli Ram 
BaRfi. 

Sbri R. Veukalaraman I 25 

Ut. The reported ~ by cutr.in Sbri Ajit Bag Shri R. Venka ~ nlfJ1 49 
State. to abridge the&cedom ----------
of Pteaa and the reaction or 7·8-1g82 
the Government thereto. 

13. The reported death of rnr.ny Shri Rawvatar Shri B. Shankaranand 1 00 

clilldren in Delhi due to Shastri - ------ -
patrOl11teriU.. 9-8-19813 



3 
• > 

14. Reported delay by various ShriRaua Vir 
State OowIrnmenta and Smp 
PultUc . Undft'taldbp . in 
implementing tm guidclin(.s 
laid dowJt by OentralOavml· • 
ment for resettlement of 
cx-lCrvicemen. 

H. M. 

Shri K.P. SinJh Dca 0 54 
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6. LEAVE OF ABSENCE 

81. 
No. 

Name of Members 

I. Sbri Krishna Chandra Halder 

2. 8hri Moti Bhai R.. Chaudhari 

s. Sbri H. G. Ramulu • 

4. Shri Subodh Sen 

7. MOTIONS 

Period for which 
lcavcgrantcd 

~ I 
to 
13-8-lgB2 

I 
9-7-1982 
to 
13-8-1982 

14-7-1982 
to 
7-8-1982 

30-3-1982 
to 
30-4-1902 
and 
8-7-1g811 

to 
3-8-1982 

(i) MDIion qf No-CotUwflCt in tM Council of Ministns 

Brief Subject Under Member Date on Whether Date of Time 
R.ule wbcih leavc was diacllllion takeo 

leave of p-anted 
the House by thc 
ukeel for HOUle 

Date whcn 
leavc 
granted 

Decision 
of the 
House 

H.M. 
-----------------------------

Want of confidence 19B 
in the Council of 
Miulsten. 

Shri 13-8-lgB2 Leave 
Hemwati granted 
Nandan 
Bahuguna 

16-8-1g82 10 05 Negativ-
ed 

(ii) Motion und6, RuII 388 for Sa.J/ImIUJ" qf IlulI.r 

Brief Subject Member Date OIl Time Remarks 
whicn taken 
motion 
moved 

H. M. 
I. ~  of proviso to rule Shri Bhagwat Jha 6-8-82 0 02 Adopted. 
66 m its application to the Azad. 
motiODI for taking into consi-
deration and ~  Iron 
Ore Mines and ganese 
Ore Mines Labour Welfare 
C.-(Amendment) Bill, IgB2 
and IrOD Ore Mines and 
Manganese Orc Mines La-
bour Welfare Fund (Amend-
ment) Bill, IgB2. 

18 



Sl. 
No. 

Name 

-----_. 
I. SbriJagannalh Shivram 
Pati!o 

2. Shri Lala Ram Ken 

3· Shri Deen Bandhu 
Venna 

4· Shrimali Sumati Oraon 

5· Shri Baburao Paranjpe 

G. Shri Amal Datta 

7· Shri Hcmwati Nandan 
Bahuguna 

19 

8. OATH OR AFFDlMATION 

Constituency State Date 

Thane Mahar.htra MM'acbi. 

1 
(Oath) 

Bayana (SC) RajUthan Hindi 
(Oath) 

Rajasthan E liab Udaipur 
(CJroth) 

I, Lohardaga (ST) Bihar J ., Hindi (o.tb) s.'1-xg811 

Jabalpur Madhya ~ HimIi 
(Oath) 

Diamond -Wr.st Bengal =,.. 
J 

Harbour 
tioD) 

Garwhal Uttar Pradesh Hindi 
(Oath) 

g. OBITUARY REFERENCES 

SI. Name and particulars of 
Nor Membership 

Date of 
death 

Date on 
whim 
reference 
made 

Time Remarb 
takeu 

,,/ 

I. ~ MaJdcvji M. Odedra, litting 
~ ~  

2. S..(Cumbum N. Nataraj'lD, sitting 
\fii,;mbcr. 

3. ~ Hira Vallabh Tripalhi, 
~  of Provisional Parliament; 

and First Lok Sabha. 

4. ~  P. T. Thanu PilIai, Member of 
V thl: First and ~  Lok ~ . 

5. Shri Satya Narain Singh, Member 
of the }'ourth Lok Sabha. 

6. ~.  !taman. Member of the 
\if'r:t ~ SC'COJld Lok Sabha. 

7. Mirza Mohammad ACzal Beg. 
.J:.. Member of the Constituent 
,  - ~ and Pl'bvisional Parlia· 
ment. 

H. M. 

3 5 6 

9"!i-I!)8a I 

I 
30-6-1982 I 

I 
I 

g6-4-1g8::1 I 
IS-S-lgB::I l 

. ~  
24-5-198::1,i 8-7-198::1 o 07 

1I-6-lg82 



~  

lit 3 

, 

~  NaraJU Dat, MOIDber , 7-6-1g8a I of c ProvWODAl Parliaml'"Dt, Pint, 

I ICCODd and Tbird Lok Sabha. 

9· Ii:. ~ Siuha, 30-6-1g82 8-7-82 
ember the CamtitUCDt AIacm- j '" bly, Pint and 8ecoDd Lok Sabha. 

~ Dwarika Nath Tcwari, 
Membl;r of Second Lok Sabba. 

g-,-lgIb 14-7-1g82 

d Shri D. Kamabhaiah, 3/.-8-1g82 ") 
lium, Member. 

t yShri TribbuvaD Narain ~  3/.-8-1g82 5-8-1982 
Member of the PnMsiOD&l ulia- I 
ment, Pint and 8OCODd Lok &abba. ) 

/ Shri Godcy Muraharl, 5-8-1g82 6-8-1g82 
Member of Sixth Lok Sabba. 

~ S. K. Pottckkatt, 
Member ofTbird Lok Sabha. 

6-8-1g82 lI-S-1gB:: 

15' Shri B. L. SoIldhi, 1-S-lgB2 13-3-1982 
~ of the Constituent Aucm-

+-bly and Provisional Parliament. 

10. PAPERS LAID ON THE TABLE 

(i) By Government 

(ii) By Private Mcmben 

11. PETmONS 

PrClented by Members 
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H. M. 

0 07 

0 01 

0 03 

0 03· 

u 01 

0 02 

Ii 

601 

Nil 
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Ig. QUESTIONS 

(i) SIIJnH 

~ afQ/leldQDI put down in QjleItion Ultl for Oral Answerl •  • .. , 

Number ofQ)lestiool orallyanlwered E. 1St 

(ll) u.".",. 

Number of QpettiOllI put down in Q,.aestion Lilts for Written Anlwere and 
Written ADawt:rl furDbbed. .  .  .  .  • ·-$lsS 

(iii) Short N_ ~ 

Number of QuCltions put doWll in Short Notice Question Liat. 

Number of Short Notice QjJcstions orally answered 

. 

Nil 

NO 

·lAcludca 9 Starred Qj&cItiom postponed/trausfctred frOID OM Mialsery to anath=r . 

•• Isu:ludcl8& UDtl'arred QJlcstiOill witbdrawn/tra1llferred from one Ministry to another. 
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If· RESIGNATIONS BY MEMBERS 

SL Name State Constituency Date from Date of Datcof 
No. wbich issue of annOW1CC-

resignation Notification tUClil in 
took cft'ect in ~~  the How.e 

pu Uon 
In BuUctin 

I. SIari DC'ri La) . Haryana &nepat ~  31-S-Ig82 8-7-1g8a 

•• Sbrj 7.ail8iDJ.1a Punjab Hoahiarpur aa-7-lgB2 22-7-1g82 22-7-1gBll 
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17. SPEAKER/DF.PUTY SPEAKER/gHAIRMAN 

AlIIIOUIIUmInt 

Subject Bywbom 

Reg&rdfnf dilcuasion on. the Motion of No-Confidence in the Deputy 
Counci of Ministnl to be moved by Shri IWmwati Nandan Speaker 
Bt.huguDa and fixation ohltting of the HOUle an Mandl.y, 16 
August, I gI.la. 

31 

Date 



18. STATEMENTS 

(i) 8uo motO s,."",.,." ,..th/l4i4 6:1 Mu.uw. flU" RtIJI 372 

Sl. 
No. 

I. Regarding 09rrclrafb of States 

a. GovtTllment bu.ineu from the wef'k 
commencing the 12th July, I gS2. 

,. Situation in Lebanon 

N.me ot' M'lJluter 

s 

Sbr! Pranab Kumar 
Mukherjee 

8hri Bhlshma Nat'aln 
SiDgh 

Shr!mati Indira 
Gandhi 

4. Indil.'. extended arrangement with the Sbri Pranab ~  

International Monetary Fund-Pro- Mukherjee, 
gramme ror the second year. 

S. Government business for tht" week Sbrl Bhishma Naraln 
commencing tht" 19th July, 19811. Singh 

6. Regarding a mdor acdd<mt that occur. Sbri BbagwiltJha 
red at Tapa Colliery or the Central . Azad 
Coalfielda Limited in the Hazaribagh 
District on 16 July, Igfb, resulting in 
the death or 16 perIOI!" 

7· Dl'ouJbt conditions in volriou. plrts of ~  BirC!Ddra Singh 
the country and the llteps taken by 
de'Governmt'Dt in thia regard. 

8. Oo'll'ernment • busin" ... for the v week 
commencing the a6 July, 1982. 

9· R.clease of a further instalment or Addi-
tional ~ AlIowaoct to Central 
Gcm:mment Employees and relief to 
Pealionen including family pen.ionen 
woe.! lit April, 1982. 

Shri Bhi.hma Nar.in 
SiDgh 

8bri Pranab Kumar 
Mukbeor,lf'e 

10. Inaease in the it!u," price of wheat to Rao Birendra Singh 
the Public Distribution System and ! 
the roller flour milia .. 

II. Orea tion or buffer Btock of .ugar . .  . Rao Birendra Singh 

Date 

5 

H. M 

o 18 ~ 

o 02 

III. Regarding tlit incldenll which took Shrl R. Venkntaraman 08-7-,g82 0 og 
place in Hauz Qni and Lahori Gatf' 
Police Station areal or Delhi on the 
85th and 26th July, 1982. 



33 

---
3 .. , 

H. M. 

Ig. TrPllJaction rdating to the purchase of Shri P. Shiv Shankar 
HSD from MI •. Kuo Oil in February, 

~ ~ 0 09 

1980. 

14· Extension of the time for comJ*tlon or Shri P. Venka ta-S 118-7-. gBlZ 0 Oil 
the inquiry and IUbmillion of report lubbaiab 
by the Kudal Commi .. ion of Inquiry 
on Gandhi 'Peace Foundation and 
other organisation" 

'5· Govrrnment busineu for the ~  8bri Bhishma Narain 3O-7-lgSll 0 go 
commencing the IZnd Augmt, IgBll. Singh 

16. Blow-out in ODe of the wl'lIs being 
drilled in tbe Bombav Hlgb field. 

Shri P. Shiv Shank.,. 1l-8-lgB:z 0 05 

17· Hijacking of an Indian Airlines plane onl Sbri A. P. Sharma 
4 Auguat, 198a. 

5-8-lgBlZ 0 Oil 

18. Government business for tbe week Sbri BhisJuna Narain 7-8-JgBll 0 35 
commencing the 9th August, Ig(l!l. Singb 

'9, Sale of tickets of ASJAD to the Mem- Sbri Buta Singb 7-8-lgB:z 0 Ot 
ben of Parliament. 

110. Killing of two pe1'IODI of Scbeduled 8hri R. Venkats- g-8-Ig8!Z 0 05 
~ .  Cane in village Manoharpur alao raman 

known as Mohanpura, District Allprh, 
U.P. 

III. Proposal for dt:linking of tbe manage- Sbri Veerendra Patil r 1 S-a-I gSa 0 011 
ment of the Baldia Dock Complex from 
that of Calcutta Port Trust. 

1I1Z. 8I'uJlIg up of a TriJ:ll'!tite Committee 8hri ~ V. Patil 13-8-Jg8!Z 0 Oll 
to tkal with the ~  bc:incL &aced 
by the Textile mdustry inclu IJ its 
wortcn. 

Ilg. Prime Miniakr'. viait to the United 8hri P. V. Naruimha 13-8-lgSa 0 10' 
. 

States of America and Japan. Rao 



(ii) MDlllrs un_ Ruu 977 

SI. 
No. 

Subject Namr of Member 
who raised the 
matter 

2 

I. lmplrmelltation or the recom-Shri Rubeed ) 
mendatio4s of various Masood I 
reports of Policc Commit- I 
lion. J 

~  or . ~ Ministry S,hri Bhcckhabhai : 
~ ~ ~ firm policy for ~ I 

malotenance of anCIent I 
monuments. I 
, 

/ .kin, ~  to check Shri K. l&kQ-
the pollution or river pp;o 
waten and the air. 

I 
I 
I 
I 

.... Dt-teriorating economic con-Shri Zainul Basher I 
ditions of handloom wea- I 
vera of Uttar Pradc:ah in I 
viewof nurketing problema I 
and burden of refund of I 
bank loans. I 

~. ~  closing down of flour 
mills in Bihar in view of 
reduced lupply of wheat 
quota to them. 

Shri R.L.P. 
Verma 

6. Alleged reduction in thl' Shri Ramavatar 
'quota of rice and wheat Shastri 
to BUIar and need to in-
Cl't811C the same. 

7. Alleged tampering of the Prof. Madhu 
telephone of Justice Dandavate 
~  an O~  
nominee for the Presidential 
election. 

8. Incrr.ased financial assistance Shri AIhok 
to ~  Government Gehlot 
for famine relief meaaures. 

~  of a legialation Sbri Eduardo 
amending Constitution to Faleiro 
give IIOting rights in the 
Prelidf'11tial election to the 
elected M.emberl of Union 
Territory ~ . 

10. Steps to ensure payment to Shri Harish 
sugarcane ~. by lugar KUJDal 
mills in Uttar Pradeah. Gangwar 

I 
I 
I 
I 
I 
I 
} 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
1 
I 
I 
I 
J 

Minister 
who made 
the statCl-
mentin 
response 
thereto 

4 

Shri a.M. 
Stephrn 

Date 

5 

Time 
taken 

H. M. 



s 

1,. N* to restart the clolCd Shri Tariq 
Katihar jute ml11. of Bihar. AD_r ~ 

U. Late running or trains on Shri Harish I 
Barailly-Pilibhit-Shabjehan- Kumar Gangwar I 
pur-Saberi-Badaun ICCtion I 
Of the North Eastern Rail- I 
way. 

·JS. Steps to open Rail and Road 
traffic betwten India-
Pakiatan-through Munabo-
Khokhrapar in Harmer district 
~ . 

Sbri Asbok 
Gehlot 

I 
I 
I 
I 
I 
I 
I 

14. Problem of admission 
~ and .cboola 

:: Shri Ohaturbhuj ~ 

Delhi. 

15. Central clearance Cor the two PrnC. AJit 
petro-chemical projecu of Kumar Mthta 
Bihar Government. 

'16, .~  . in the freedom 
filbterl' penaioo amount 
aod implemeQtatiml of the 
recommfr.liations or All 
India Fl't"Cdom Fi,h-
ten Asaociation. 

I 7. Restarting of irriga tion COAl-
truction work in Mirzapur 
District of Uttar PradeIb 
allegedly Itopped due to 
operation of the provWoos 
of Indian Forest Act. 

18. Need for ltern action againat 
the fa ke agencies rec:mtly 
found c:beating innocent 
people by offering job. 
in foreign countricl. 

Shri RamaVltllr 
Sh.atri 

Shri Ram Prarc 
Panw 

Sbrl Chandra Pal 
SbailaDi 

190 Alleged moVe to close down SbrimatiJayuti 
Railway Sarting Section of PatDaik 
the Puri-Howrab Express. 

RO. Measures to check alleged Shri Huikeah 
incidents of atrocities by Bahadur 
police on women in certain 
villages of Uttar Pradeah. 

al. Alleged delay in iaausnce of Prof. P.J. 
plj,saports from the Coc:bin Kurien 
Office. 

J 
I 
I 
~ 
I 

I 
I 

~ . Step' for effectiVe working 
of National Cadet Corpa. 

I 
Sbrl B. D. Singh· I 

a3. Problems of film aocietiea in 
screening their films in 
Delhi in view of certain 
recent rules nC the Delhi 
Admlnlstration. 

I 

Sbri K. A. a.Jan I 
I , 
I 
I 
J 

4 5 6 

H. M. 



2 •. IDStallation of the statue 
of Mahatma Gandhi near 
India Gate and of Sardar 
BhagatSingh. 

3 

Shri Mani Ram 
Bagri 

25. ADc:ged irregularities in the 
distribution of relief items 
for the Orissa cyclone vic:-
tims. 

Shri Satyasadhan 
Chakraborty 

26. Inccea&ng our forcst wealth 
with the s10pn 'Birthday 
tree' scheme. 

27· Allegf'd closure of a ~ 
number of dye-stufl' unitllJl 
W Cltern Maharaahtra and 
Ahmedabad and need to 
provide excise e&emptiOD to 
IUch unib to give them nece-
ssary protection. 

28. ADc:ged shifting of material 
meant for COI"wnion of 
Manmad-Mudkhed Railway 
Section. 

2g. Reconsideration of the alleg-
ro orden for lCCurity depo. 
sib towardJ telephone bill 
arrearl in Ratnagiri district 
in Maharuhtra. 

Shri Bbeekha-
bhal 

Shrimati Sanyo-
gita Rue 

8hri Uttam 
Rathod 

Shri Bapuaaheb 
ParuJcbr 

30. Need to monitor 1M progress Shri ~  Pilot 
ofreservation orltzVlCe quota 
fixed for ex-servicemeo. 

31. Improvement of rail acrvicel Shri R.alnath 
on North-Eastern RaDway Sonbr m-trt 
serving Eastern Uttar Pra-
desh. 

( 

32. Taking over of the Vinod and Shri SatyaaarayanJ VunafTextile MillI ofUjjahl Jadya 
in view or loases incurred by 
them. 

53. Need for overbrid,e atJ.un- Dr. A.U. A&mi 
pur Railway Stabon in Uttar 
Pradesh to enable p-aserl 
to go to various pia tf'orms. 

0 ... Installation of Radio Station 8hri VU'Clhl 
OTT in Border districts of Banner Chandcr Jain 
and Jaisalmer in Rajutban 
in thr Sbrtb Five Year Plan. 

950 Shanage of drinking water 
in eight hilly districts etc. or 
Uttar Pradcah. 

8hri HarIIh 
Rawat 

t 
I 

I 
56. Opeb.ing or addidoDal coIl.-Dr. Vuant l 
to eDlUI'e admillioo or elijlblc Kumar Pandit 
.tudents In Delhi. 

. ., 

•• 

-----------------



37 

3 4- ') 6 

-. 
H.M. 

3'. Adequate Central assistance Shri Chitta ) 
for early com,letion of ICC- BalU 

I ondHooghly ridge project. 
~ .

38. Steps to ~  of Dr. Golam I 19-7-1oh 0 126. 
Greater da Bundh Yazdani 

~ 
iD Bihar on the Border of 
M.,lda district ofWeat Ben-
gal 

39. ~ non-release of funds Shri Sudhir 
by nivenity Grants Com- Kumar Girl 
million to the Universities of 

I Weat Bengal. 

.0. Investigation in the incident Shri Aahok 

J 
of Air droppiDg of leaflots in Geblot 
Chinese language etc. in 
Jodhpur district in ~  . 

• 1. Need for ~  in the Sbrimati Usha 
working of elephone system Verma 
of Kheri-Lakhimpur Parlia-
mentary constituency. 

.!I. Construction of the ~ Shrimati Jayanti 
Talchcr-Sambalpur rat link Patnaik 
in Oriaa during the Sixth 
Plan. 

.g. Delay in setting up of petro- Shrimati Krishna 
chemical . in Bihar. Sahi 

~ 8hri Ram Vilas .... Adequate ompemation to the 
land owners by DDA on Paswan 
acquisition of their plots of 
Wid. 

.5. Alleged denial of admiaalon S!ui !laDlavatar 20-7-1982 0 113-
by DeIhl University to stu- Shutri 
de:nts of Bihar in view of 
10+2+3 system. 

.6. ~ incidents of sacrilege Dr. Karan Singh 
in 'ab with reference to 
IUch mcide:nts in Patiala 
town. 

.7. Statement on the aDered loot-Shri Kriabna 
Jug by dacoita from Paldstan Kumar Goyal 
aa-oa the border in lUJu-
than. 

+8. Reduction ofExciee Duty and Shri Xavic:r 
other measures to help tea Arabi 
growen of Kcra1a in getting 
a remunaradve price. 

49' Construction of memoriala Shri Ram Lal 
and other ateps lD the memory Rahl 
freedom lighten. 



3 5 6 

---.--------------.-------------------
50. Settin, up of a Chemical 

Fertilizer Unit based on 
rock ~  in Chit-
torgarh in RlUasthan. 

Prof. Nirmala 1 
Kumari Sbakta-
wat 

51. Protection of Hindu religious 
places in Pakistan and 
permission for "isitors to 
go there. 

5!l. Need for COIlstitutional 
Amendment Bill for the 
inclusion of 13 tribes under 
the tribal lists of Uttar 
Pradesh. 

Shri Mani Ram 
Bagri 

Shri Ram Pyare 
Panika 

53. Problems faced by Beedi Shri Zainul 
workers of Ghazipur Basher 

. district of Uttar Pradesh. 

54. Early decision for letting ShriJagpal Singh 
up Of a bench of Allahabad 
High Court in Wt'ltern Utt/lr 
Pradesh. 

55. Shortage of X-Ray films. Shri D.P. Vadav 

56. Enquiry into incidents II Prr:l. P . .J. Kurieo 
of dacoity and looting 
on Railways and lteps 
to check the: same. 

OJ?. Action against the organiaer 
who doeakd pilgrims from 
Rajasthan and other placu 
Itranded at Mathura 
Junction. 

{Need for amendment to YxJI" 'existing Rent Act. 

59· Need to reconsider allelfcd 
decision on meehanilalion 
of coir mats on powerlooms. 

60. Alleged inundation of the 
a!\joining areas of KMrl-
Lakhimpur due to Sharda 
Project. 

Shri Cha1ldra Pal 
Shailalli 

Shri Kamal Nath 1 
. .~ t 

Shrimali Uaha 
Verma 

~ . Opening of Regional I>t-fence Prof. Nirmala 
CoIlegt'l to prepare students Kwnari Shakta-
of Seinik Schools for wat 
further dd'ence education. 

6a. Financial IIlsistance to Shri A.K.. Balan ' 
the piIoners relea.-d 
rcccutly from Pakistan 
jaOuo tbatthey could reach 
their nati\fe places. 

~ . Setting up of I' fertilizer Shri Krishna 
KumuGoyal 

H. M. 

o I. 

o 19 
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unit in the O!:ntral Sector 
at Sawai-Madhopur in 
Rajasthan. 

1 

64-. Steps to giVe relief to farmers Sbri Harikesh 
~  by drought in Bahadur 

varioUJ States in the country. 

, 

~ 
65. Provision of special rebate 

being given during Deepa-
waH and Pongal DaY' on 
handloom cloth in Tamil 
Nadu. 

Kandalwamy ShriM. J 

-66. Need to resume tbto practice Shri N. DUlilis 
of lending money against 
JC"W'CUery and ,old 0l'Da-
menu as security by th.e 
nationalised ba.lks and 
financial institutions. 

67. Alleged dharna by people 
of Ladakb in support of Shri P. N'1DIYal I 
their demands. 

-68. Need to include Pithoragarh Shri Harish Rawat 
and other areas under 
Drought Prone Areas 

~
 ral1UllC. 

tudcnts habit of taking drugs Shri M.ool Cland 
and step. to check the _me. DIIp 

Shri Satyagopal 
Misra 

70. Central a'l8istance to West 
Bengal Government in viC'W 
of drought. ~ rains 
etc.-

71. Auistance to State Govern-
ment for construction of a 
bridge over Ganga ncar 
Gulzar Baghin Patnl. 

8hri "'mawtal' , 
Shastri 

72. Need for additionalateamera ShriD.S.A. 
between Rameshwaram Siwprakaaham 
and Colombo and new 
steamer BelVice ~ 
Tuticorin and colombo. 

I 
73. Need for setting up of an Dr A U Azmi I 

isndustry undC':dethe Cenpltral .•• j 
ector to proVl em oy-
ment in Jaunpur dUa-iet 
of Uttar Pradesh. 

H. M. 

o 1111 
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74. Aaaiatance to Madh¥a. Pradesh Dr. Vaaant I 
Go\ceI'DlDCllt to fight the Kumar !'andit \ 
a1Iegtod outbreak of GuiIlea-
worm ~ in.II epidemic 
form in ya Pradcab. 

75' NO.II.-Purcbase of wheat by Shri ~ Pilot t 
Food CorparatiOll. of India J 
in IOIDC districtl of Uttar 
Pradr:ah. Haryana and 
l'w\jaob. 

76 .Altaching of more bosiea 8hri ChintamaDi 1 
to the trains J'UDDiaa" ill Jena 
~  divi-
1i0ll of South-Eastern 
Railway. 

77 8tepa to protect the ancicot Shri Chandra 
• idol tbefU in the country. Pal SbailaDi I 

78. :Imporll ellllltural rubber 8hri San)'Olita I 
to mpjptajP. pntpcr ba- Ranc I 
lance betweeD iD demand I 
and .upply. I 

79-A1Icpc! .JsIocatioo in Shri R. P. Du 
~  of puICIIgCI' traiDa 

GIl llaDagbat, R.a-
aagbat.- and Ran .. 
pat-Boagacm ICCtioas of 
the ScaIdab DivialOD of 
Butern Railway. 

80. Coostruetion ottwo Railway Sbri M. ~  bri. at Bbecm,p'lpl' 
and at 'I'bcnDore ill Tiru- I 
c:birapaIli diatrict of Tamil \ 
~~ I 

81. DctcrioratiOD in ;he te1e-' Shri Ram Viw l 
phone .ystem ill the country. Puwan 

,I 

811. Reported ded.siOD to-w.-Shri K. Lakbppa 
connect tbe botline· '\ 
telephone linea link- I 
iDe dift'crcnt airporta. \ 

83 Nead to relcuc the ~ 1 Shri Arjl.ll& SedU l 
of tllto Comuuttee 
which went into th .. rUDe>' 
tioaiatJ of '-*ute of Ad- I 

ftIICOd Study or Simla. h, 

Sf. Need to c:ontiDue the Air- Shrimati Jayand 
port Vila SJItem. PatDaik 

85- AJIeaed neat for maid. Shri Bap..aheb 
faIrPcl'" in the Couatry. ParuWrar 

5 6 

H. M 
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86. Supply . poIitiOD of food- Shri Sudbir 
..,un. to Welt BcnpI. Kumar Giri 

87. Allesed inc:reue in the lie.. Sbri AIhfaq 
rare of pilgrims goiDf to Hiij. HuaaiD 

88. Doordanban coverap of Shri ~
Asiad 19811 for IOIDO dis- yanJatiya 
trica of Madhya Pradeah. 

89. Better maintcDaDCO aod Dr. A. Kalaoicihl 
upkeep of KannaId (Maoala 
Devi) Temple ia Tamil Nadu. 

go. Underground cookiDg gat Shri Digambar' j 
pipe lincs in the towns Singh 
around Mathura Refinery. 

91. Need to stop indiscrimi-Shrimati Madhuri 
nate cutting of trees in Singh 
Purnla in Bihar. 

'92. Pe.t attack on apple crop Shri Chintamani 
in Himachal Pradesh and Jena 
Jammu and Kaahmir. 

'93. Steps to check abduction Shri Chandra Pal 
of children for begging Shailani 
by some gangs. 

94. Stepe to improve economic Shri Harik('Sh 
condition of handloom Bahadur 
weavers in the country. 

'95. Women proceasion on RDd Shri Atal Bibari 
August, Ig82 regarding Vajpayee 
dowry deaths in Delhi. 

96. ' Immediate steps to check Shri Ram Vilas 
mosquito menace and Paswan 
alleged increuc in inci-
dents of Malaria in Delhi. 

~  Problems of lOil erosion on Shri Zainal 
the Banb of the Bhagirathi Abedin 

-g8. 

-99' 

near Farakb. 

Provillion offacilitics ofplay Shri Bheckhabbail 
grounds, playing equip-
menta and coaching In 
villages. 

Alleged . ~  of norcs Prof. Narain 
adversely affecung the ex- Chand Parashar 
tension of telecom net work 
in the rural areas of the 
country. 

-100. Extension of Raw Cotton Shri Uttam 
Monopoly purcluue Scheme Rathod 
to Maharashtra. 

.. 5 6 

H. M. 
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101. ~ davclopmcnt of Sbrl Ramaada I 

~~. .. biDy &Dei ~  \ 
1011. 

lOS· 

10+ 

105. 

Steps to lift Iock-out iD 
PWwMi O.NiW Cottco Sbutri 
Mills in Bihar. 

SettiDg up of two more Shri Era Mohao 
UDitli of Bbarat electronics. 

Need to enaure marketabi-
lity of the productJ of 
anall aca1r: PDd PDciJJary 
uuita by Eastern Coalfield 
Limited in AIamoI area. 

Procedure of registration 
of atudeDta in UDivenity 
of Delhi and Jawaharlal 
Nehru University. 

8hri Ajit Kumar 
Saba 

Prof . .\jit Kumar 
Mehta 

106. fRailway scrvicea in certain 8hri Ram WI 
parta of Uttar Pradesh. Rahi J 

107. ReporU'd move to import Prot. P. J. Kurianl 
Coconut Oil. 

108. Declaration of certain deve- Shri Harish 
lopmcot blocb of Uttar Rawat 
Pradesh as Tribal areas. 

Provision of adequate radio 
Jrt -..rk in the Sta te 
of 0riNa and improVement 
in the transmitta' inIta lied 
at Cuttack Station. 

ShrimatiJayanti 
Patnalk 

110. Central clearance to capra- Smt. Krishu. 
lactum plant at Bar.um. Sahi. 

Ill. Developmmt of tr8Dlport Shrimati Usha 
facilities in TaTai area of Ve!'ma 
Uttar Pradcah. 

112. Adequate compensation to Shri Ghulam 
(armel's whose land has Mobd. Khan 
been acquired in connection 
with settiJ18 _ up of a Can-
tonment in Moradabad. 

113. Need to resettle the peuant Shri P. K. 
families removed Cor con.a- Kodiyan 
truction of Kallada Dam 
in Kcrala. 

Development of district 
Pilibhit and Puwayan 
TehaH of Shahjahanpur 
district in Uttar Pradesh. 

Shri Hariah 
KUID8I' 
Gangwar 

5 6 

H.M. 
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Introduction of hiah ~  8bri Bapuaaheb 
ships in place 01 alleged, Parulekar 

~  ships of Mogul 
Lines in Konkan Coast 
Line. 

I 
I 
I 
I 
I 

116. Expeditious completion of 8hri Somnath 
constructian of LPG Bott- Chatterjee 
ling Plant at Pabarpur. 
Calcutta. 

II 

J 

117· Alleged delay in the exe- Shri Arjun Sethi 1 
cutian of Oil drilling pro-
jects. 

118. ~  to effect improvement Shri ~
in the postal services in rayan Jahya 
Ujjain, Madhya Pradesh.' 

119· Need for a high level bridge Shri D. P. Vadav 
over river Ganga near 
8ultan Gal\) in Bihar. 

IltO. Plantation of trees along Shri Virdhi 
National Highways. Chandcr Jain 

1111. Immediate decisi04 to pub-
liat. cheaper edition of 
Ravindra Rachanavali in 
Bengali. 

8hri Sa tyagopaJ I 
Misra I 

122. Alleged unautborised im-Shri Ratansinh 
port of polyester filament R.Jda 
in tM country. 

~  Reported recent killing of Shri Mangal 
two harijans in Mohan Ram Premi 
pura village of Aligarh 
district of Uttar Pradesh. 

l!a4. Need for imprOVement in 8hri ZaiDuI 
the working of telephone Basher 
system in Ghazipur district 
of Uttar Pradesh. 

~ 
I 

I 
I 
I 
I 
I 
I 
I 
I 

I 

r 
I 
J 

Problem of getling ratian 
card" by GoVernment emp-
IOYf"C8 in Delhi <'D shiftiDg 
to IInother ~  
quarter. 

8hri R.N. Rakeih 1 

1S16. Concentration of offices of 
Government and Public 
Undertakings in Delhi. 

I 
,  I 

Shri Kamal Nath I 

I 
1 

Ill'. Alleged poItponement of' 8hri Chintamani 
induction training pro- Jena 

I 
I 
1 gramme in Relente Bank 

ofInIlla. I 

4 5 6 

H. M. 
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'uS. Distribution of Mab.i ~ Sbri Vudhi I 
WaW between Raja.than Chander Jain I 
and Gujarat. , 
UntatUlactory teJephoae Shri Ashok 

, 
"129- I 

1lelVic:a iD JodhPQl' and Geblot I 
atljaa:nt areaL , 

• 
130• Uninterrupted working of Shri KrllhaD I 

Atomic: Power StatioJl of Kumar Goyal I 
Kola, ~ . ~ 9-8-1982 0 !iO 

I 
131• Proper maintenance ~ food-Shri Harish I 

grai4s by Food Corpora- Kumar Geng- I 

tion of India. WIIr I 
I 

132. Steps to increase milk pro- Shri B. D. Singh I 
dUCbon in the country, , 
illJtead of depeu.diug on I 
imported .kimmed milk I 
powder. I 

Maharashtrr. - Karnataka Prof. Madhu 
I 

133· I 
Border dilpute. Dandavate I 
Auiltance to Tripura Go-Sbri Noy Diswu 

I 
13-4. I 

vernment to meet the Ii- I 
tuation created by aUeged . 
heavy floods. I 

J 

135. Cc ntral .urvcy team to ItUdy ___ a 1 
.oil croGon by riven in Datt SultaDpuri 
Himachal Pradesh. 

J 36. Financial assiItance to .mall Shri Bheckha-
aca1c unilJ by National.iJcd bhai I 
Banb. I 

'37. Need to make available c:hUd- Prof. Nirmala 

/ 
ren literature at cheap price Kumari 
in the country. Shaktawat 

138. Delay in CODItrUetion of Sbri Haribar 

I 
I o-S-l g82 0 ·7 

Banapani-J akhpura Railway Sorell 
line. 

139. Bombay Suburban Railway Dr. Subramaniam 
Service. Swamy 

'40. Problema of Clr-lcrvicemon Shri Amal Datta 
rehabilitated in public aector 
bana. 

141. Steps for better worldng of Sbri Hariblh C-ta1 and telephone I"tem Bahadur I 
Uttar Pradesh. J 
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142. Provision for a fint cIus ,Shri 'qpa! 
bogey from Saharanpur· to Singh 
Lucknow and need for .tart-
ing Saapm Express from 
Sabaranpur inetead of 
Meerut. 

143. Need to allot mort' wagOns Shri Y.S. 
for traDiporting bananu ~  
from Jalgaoo to Delhi. 

144. QuestionofCentralassutancc 
and directions to State G0-
vernment of Maharaehtra to 
pall National Higbway No. 
6 near Amravati along the 
border of the city. 

Sm!. Usha 
Prakuh 
Chaudhari 

145. &tablilhment of an oil t.crm.i- Shrimati 
nat at Paradip in Oriua. Jayanti Patnaik 

146. Declaration of certain blocks 8hri Uma Kant 
of Mirzapur diltrict as Indus-Misbra 
triaUy backward area. 

147. Relief measures in Katihar Shri Tariq 
district in Bibar due to floods Anwar 

- and erbsions in Mahananda 
Ganga riven. 

148. Declaration of I 7 September -8hri Jaipal Singh 
u .ocial Justice Dayon,the 'Kuhyap 
birlhday of P"riyar E. V. 
Ramaswamy. 

149· Alleged crisis in publishing Shri Arjun f 
iDdUltry due to high ceilt of Sethi 
paper. 

ISO. ~ for a direct Air Jadia Prof. P.J. Kurieo 
ftilht from Trivandrwn to 
Doha and MulCat. : I 

151. Circular/Rin,RoadtraDlport Shri T.R.. Sha- I 
ICI'Vice in Banp10re city. manna I 

15Q• Alla,ed eviction oftribalt by Shri Baburao 
forest c1cpart, ment in Madhya Paranjpe 
Pradestt I 

I 

153. Relief measures for triball of Shri Ramavatar I, 
Santha1.Parganu in Bihar Shastri I ,. 
in view of alleged fDI'ltinuou\ 
drought. 

154. Restoration of train M'l'Vices Pror. ~  KUIIIIr 
on ~  Mehta 
e.ad Samasupu .... Khagarlya 
Sections of North EUtern 
R.ai1way. 

5 6 

H. M. 
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155-Need to increase the contri-Shri D.S.A.' 
butioo of workers to Provi- SivaprakuhlUD 
dent Fund to 10 per ceot. 

156. UniOD Govmunent'. clear-
ance for .etting up of a 
N yloD-6 project in Guju.t. 

Shri Ahmed 
Mohammed 
Patel 

157. Need for setting up or. Rail- stu; V.S. Vu.-
way Coach Factory at Pal- yaraghavan 
ghat in Kcrala. 

158. Devdopment ofTourilm duro Smt. Madhuri 
ing the ASIAD and arran- Singh 
gemcntA for taking foreign 
tourist, to Bihar. 

159-Development of Chitraltut 
town falling under the Jur-
iadiction of Uttar Pradesh 
and Madhya Pradesh Go-
vtTIlmcnts. 

160. Problcl1ll of Railway emplo-
yees of Statutory Staff CaD-
teens. 

161. Punctuality of trains between 
Ahmedabad and Khedbrah-
rna and Ahmedabad and 
Udaipur and need for re-
placement of old locomotive 
engine by diesel ~ 

162. Development of touriim in 
Gujarat. 

Shri Rarnnath 
Dubey 

Shri Baaudeb 
Acharya 

Shri Shantbbhai 
Patel 

Shri R.P. Gaek- / 
wad 

163. Use of Hindi by Delhi Ad- Shri K. T. Kosal-
ministration. ram 

~ FaciliiiCl for improving the: 
condition of fiahins industry 
and fishermen in Tamil 
Nadu. 

Shri M.S.K. 
Si\tbiyendran 

165' Granting of additional loan Shri ~ . RJUan 
to Kcrala Government for 
raw caabew null procure-
ment scheme. 

166. Need to construct Kic:h&u Sbri Ram Lal 
Dam in Uttar Pradesh. :Rahi 

167. Need to decreue ral1way l'8hri Rasheed 
freight chafKeljor tram'pol'o ' .Masood 
. tation of fruita. 

168. ~  of atrocities on 
Harijan. io Uttar Pradesh 
and Bihar. 

IGg. ~ non-delivery of poe-
tat'tt:k in Itani. 

8hri Ram Vila. 
'PUWan 

Shri Rameshwar 
Neekbra 

1 _ l/ 

I 

5, 6 

H.M. 
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170 • .Alleged financial ,train on 
educational illlututiona and 
lChools establiahed by 
minority communities iu 
Tamil Nadu . ...... 

171. Need to h\creue financial 
allocation for expeditiOUI 
«IIIItnIction of the ~ 
cd DeW Railway line of 
NangaJ-Talwara in Hima-
chal Pradeah. 

47 
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Shri Adbul 
Samad 

Prof. NaraiJ) 
Chand Paruhbar. 

.. 5 6 

H. M. 

--------------------



Brief Subject Name or Minister 

Correcting certain informabOD given by him Shri Bhagwat Jha 
in the HoUle on !l6 February, IgB5I in Azad 
course or reply to the discullion on 
Private Mcmben R.eIoIution moved 
by Shri M.M. Lawreace on 18 Decem-
ber, IgBl reprdiag Wc1farc of ColIS-
b'uction WoRen. 

./ 

8-7-lgBSI 

Time 
taken 

H.M. 
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19. STATEMENI' SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

~ ~. __ ~ ____________ • _________________________________ L-__ ___ 

Business Time Percenla'fc to the 
Taken total time takcn 

-----_._----------------

BILLS 

(a) Govcrnment Bills 

(b) Private Members' Bilb 

BUDGETS 

(a) Railway Budget 

(0) Gcneral Budl("1 

(c) Budget in re..pect of States under Prcaident'. 
rulc 

CALLING ATTEYfION NOTICES (Rulc 197) 

DISCUSSIONS 

(a) HaIr-an-Hour DilcussiODI (Rulc ~~  

e,) Short Duration DitaaiODI (Rule 19!) 
MATI'ERS UNDER RULE 377 

MOTIONS 

Motion of No-Confidcnce . 

QUESTIONS. 

RESOLUTIONS 

(a) Statutory RCIIOlutiOl1l 

(b) Private Membcn' RCIIOlutioDl 

STATEMENTS (Rule 5711) 

OTHER MATTERS Iw::h as Papcn 
laid on Table, Q.ueltion r4 PriYiJc:a'e. 
Obituary ref'erenCeI. PoilU. or Oraer, 
Penonaf Explanatiollll etc. 

< 

TarAL: 

H. M. 

49 ~  

7 27 

II 35 

2 114 

5- 04 

15 41 

3 ~  

54 95 

6 57 

10 05 

1212 01 

-
7 512 

3 17 

II 8' 

4·1 

2.8 

8.6 

18·9 

5·6 

s·s 
112.1 

100.0 

-Joint dilcuuion took place on Statutar( ReIolutioas (.,w, StatcrmeDt No 15(i) 
81. Nos I and 111 and General nac:u.ioD ane: Demands far Grafttl in reapect or ifui 
Budget ~  lor IgBa-8g. 'I1me tabn aD Joint DiaeuIIIon bu beeIllbown under 
~ . 

49 




